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Shri Manubhai Shah: On our side,
it is Rs. 2 lakhs a year plus certcin
Indian costs which will be borne from
year {o year.
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The Parliamentary Secrelary to the
Minister o, External Affairs (Shri
Sadath Ali Khan): (a) and (b). Ycs.

Sir, such reports have appeared in the
Pakistan Press.

(¢) Sir, the attention of the Honour-
able Member is drawn to Govein-
ment’s answer to unstarred question
No. 1033 on November 30, 1960 in the
Lok Sabha on this subjcct.
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Retrenched Employees of the Rehabill-
tation Ministry

'1108. Shri Anmblndo Ghosal:
Shri D. C. Sharma:

Will the Minister of Rehabllitation
and Minority Affairs be pleased to
state:

(a) whether any three-man com-
mittee of Secrctaries has been set uo
for finding jobs for the retrenched
employees of the Rehabilitation Min-
istry;, and

(b) if 80, how many employees havr
been provided with jobs so far ginre
the formation of the Committee?

The Deputy Minister of Rehablll-
tation (Shri P. 8 Naskar): (a) Nvu
such Committee has been appointed,
but a decision was taken that every
effort should be made for the re-
absorption of the retrenched employcws
of the Ministry of Rehabilitatic
Meassures to implement this decision
were to be worked out by Rehabili-





